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Title: Papers laid on the Table of the House by members/Ministers.

THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI
SHARAD PAWAR): I beg to lay on the Table -

(1) A copy of the Annual Report (Hindi and English versions) of the Indian Council of Agricultural Research, New Delhi, for the
year 2007-2008.

(2) A copy of the Annual Accounts (Hindi and English versions) of the Indian Council of Agricultural Research, New
Delhi, for the year 2007-2008, together with Audit Report thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 8667/2008)
THE MINISTER OF WATER RESOURCES (PROF. SAIFUDDIN SOZ): I beg to lay on the Table —

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Water Development Agency, New Delhi, for
the year 2006- 2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Water
Development Agency, New Delhi, for the year 2006-2007.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8668/2008)

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI OSCAR FERNANDES): I beg to lay on
the Table —

(1) A copy of the Notification No. S.0. 152(E) (Hindi and English versions) published in Gazette of India dated the 28th

January, 2008 appointing the 15t day of February, 2008 as the date on which the Apprentices (Amendment) Act, 2007 to
come into force issued under sub-section (2) of section 1 of the Apprentices (Amendment) Act, 2007.

(Placed in Library, See No. LT 8669/2008)

(2) A copy of the Annual Report (Hindi and English versions) of the Employees' Provident Fund Organisation, New Delhi, for
the year 2006-2007.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 8670/2008)



(4) A copy of the Notification No. S.0. 3456 (Hindi and English versions) published in Gazette of India dated the 8t
December, 2007 specifying the certain establishments employing twenty or more persons, as the class of establishments to
which the Employees' Provident Funds and Miscellaneous Provisions Act, 1952 shall apply, issued under sub-section (3) of
Section 1 of the said Act.

(Placed in Library, See No. LT 8671/2008)

(5) A copy of the Employees' State Insurance (Central) (Amendment) Rules, 2008 (Hindi and English versions) published in

Notification No. G.S.R. 254(E) in Gazette of India dated the 315t March, 2008 under sub-section (4) of section 95 of the
Employees' State Insurance Act, 1948.

(Placed in Library, See No. LT 8672/2008)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PAWAN KUMAR BANSAL): On behalf of Shri Kantilal Bhuria, I beg to lay on the Table —

(1) A copy each of the following notifications (Hindi and English versions) issued under sub-section (1) of section 3
of the Destructive Insects and Pests Act, 1914:-

(i) The Plant Quarantine (Regulation of Import into India) First Amendment, Order, 2007 published in Notification No.
S.0. 2069 (E) in Gazette of India dated the 34 December, 2007.

(ii) The Plant Quarantine (Regulation of Import into India) Second Amendment, Order, 2007 published in Notification
No. S.0. 3 (E) in Gazette of India dated the 15t January, 2008.

(i) The Plant Quarantine (Regulation of Import into India) (Third Amendment), Order, 2006 published in Notification
No. S.0. 1873 (E) in Gazette of India dated the 315t October, 2006.

(iv) S.0. 1353(E) published in Gazette of India dated the 24th August, 2006 making certain amendments in the
notification No. S.0. 1121(E) dated the 17t July, 2006.

(Placed in Library, See No. LT 8673/2008)

(2) A copy each of the following papers (Hindi and English versions) under section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Punjab Agro Industries Corporation Limited, Chandigarh, for the
year 2006-2007.

(ii) Annual Report of the Punjab Agro Industries Corporation Limited, Chandigarh, for the year 2006-2007, alongwith



Audited Accounts and comments of the Comptroller and Auditor General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 8674/2008)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH PRASAD SINGH): On behalf of Shri Taslimuddin,
I beg to lay on the Table -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Consumer Coordination Council, Noida, for the year
2006-2007, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Consumer Coordination
Council, Noida, for the year 2006-2007.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8675/2008)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Voice Society, New Delhi, for the year 2006-2007,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Voice Society, New
Delhi, for the year 2006-2007.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 8676/2008)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH PRASAD SINGH): I beg to lay on the Table —

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 61SA of the
Companies Act, 1956:-

(i) Review by the Government of the working of the Hindustan Vegetable Oil Corporation Limited, New Delhi, for the year
2003-2004.

(if) Annual Report of the Hindustan Vegetable Qil Corporation Limited, New Delhi, for the year 2003-2004, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.



(Placed in Library, See No. LT 8677/2008)

(3)A copy of the Memorandum of Understanding (Hindi and English versions) between the Central Warehousing
Corporation and the Department of Food and Public Distribution, Ministry of Consumer Affairs, Food and Public
Distribution for the year 2008-2009.

(Placed in Library, See No. LT 8678/2008)

(4) A copy each of the following Notifications (Hindi and English versions) under sub-section(6) of section 3 of the Essential
Commodities Act, 1955:-

(i) G.S.R. 117(E)/Ess. Com/Sugarcane published in Gazette of India dated the 29th February, 2008 containing Order
determining the minimum price of sugarcane to be payable by sugar factories mentioned therein for the sugar
year 2007-2008.

(ii) G.S.R. 166(E)/Ess. Com/Sugarcane published in Gazette of India dated the 5t" March, 2008 containing Order

determining the minimum price of sugarcane to be payable by sugar factories mentioned therein for the sugar
year 2005-2006.

(i) G.S.R. 165(E)/Ess. Com/Sugarcane published in Gazette of India dated the 5tMMarch, 2008 containing Order
determining the minimum price of sugarcane to be payable by sugar factories mentioned therein for the sugar year 2006-
2007.

(Placed in Library, See No. LT 8679/2008)

Jiar 31z yaen Gienf3rdhl siqrerr A A A (o sAferifeea aerasra RBiftrm): sest adice,
1 forrorferl¥aa ue 1em ueel w2 I3l g --
(1)  dbush aftifrRr, 1956 & emr 619w 6t suem (1) B siaska PresiiRad udl &t vw-uw yfer (Rodt der sk sizmaun):-
(ww) Mrwrfrbacs deceoc iy Rifis, orf fiech B ad 2006-2007 &
orRiwu1 B o grr wften
() 2ferrafordore dceocat sf¥ar feifdes, o feelt ¥ ad 2006-2007 @i
aiftfes yferdgetr, Azamudifdra S aen 3o w2 Briqa-Aeczsiers &t
ferufdreri,

(Placed in Library, See No. LT 8680/2008)

(2) smxefter g3-3iar Rifsrmeras giftrsaur sftferi, 1997 &t arr 37 ¥ siaska g3 ar
sraiftser aftifders Jar (Helter) ffdreer, 2008 sit 18 ard, 2008 a5 sz ¥ st

A aiferraen sz 15-2/2008-3n28 3 yaifdia gu &, B vas yfer (Bsdt aen sE)sh



FHzamaun),
(Placed in Library, See No. LT 8681/2008)
(3) armacfter s10 612 aiftiforer, 1898 &t arer 74 & ezt (4) & sicela smedler sioaz
(grar 2ionerer) formr, 2008 Sit 28 ait, 2008 & 1T I 2roTuv 31 SfERIETET J=m
a.@r1.2:01,238(ar) 3 yaoifdr ge &, 6 ve yfer (ot aen sissht sizaaur),

(Placed in Library, See No. LT 8682/2008)

MR. SPEAKER: This is your maiden intervention as a Minister. I compliment you.

12.03 hrs.



